NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNA1
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 1030 AMON (7. 09. 20|¢

PRESENT: SHRI K. ANANTHA PALM ANARIIA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHINICAL)

APPLICATION NUMBER s MAZO/201E8

PETITION NUMBER S CPITTAIEE2GTE

NAME OF THE PE{ITIONER(S) MDA GOV FUND

NAME OF THE RESPONDENT(S) S INTERMATIONAL ASSET RECONSTRUCTION COMPANY PV 11D
UNDER SECTION CRULE
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ORDER

Counsel representing both the parties are present. Both counsels prayed for time
for making submissions. At their request, time is enlarged for hearing

submissions. Put up on 28.09.2018.
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